
   

   
 

   
 

  
 

        
      

       

    

           

   

          

          

           

          

            

              

            

          

              

          

          

  



Company Appcal No. 38/(MAH)/2013

the winding up order, therefore this Bench hereby holds that this case

being pending proceeding, since winding up order has been passed while

this case is pendin& it is squarely hit by section 446 of the Old Act, hence

this Company Petition pending before this Bench is hereby stayed until

winding-up order is in force.
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B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)
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